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The Deputy Miniilter in the MlnIs-
try of Home AlIalrs (Shrl L. N. 
Mishra) : (a) and (b). The informa-
tion is being collected and will be 
laid on the Table of the House in 
due COurse. 

Detenus in KeraIa 

149'7. Shri A. K. Gopalan: Will the 
Minister of Home Allain be pleased 
to state: 

(a) the number of de tenus arrested 
in Kerala after 29th December, 1964; 

(b) whether Government have 
received any memorandum demand-
ing family allowance to the detenull 
of Kerala; 

(c) whether Government have 
taken any action on the memoran-
dum; 

(d) whether the Government bad 
been paying family allowance to 
detenus of the State during British 
rule or later; and 

(e) if so. the reason for not paying 
now? 

The Minister 01 State in the MInJs-
try 01 Home Atfall"S (Shrl Hathl): 
(a) 145. Of these, 4 have been trans-
ferred to their parent States. 

(b) Yes, Sir. 

(c) The matter is under considera-
tion. 

(d) No information is available 
about payment of lamily allowance 
In the former princely State of 

. Travancore-Cochin during British 
rule. There has been no case of pay-
ment of family allowance by the 
Government of Kerala (after the for-
mation of the State). 

(e) Does not arise. 

Ammonia Plant, Sindrl Fertiliser 
Factory 

1498. Shri Tan Singh: Will the 
Minister of Petroleum and Chemicals 
be pleased to state: 

(a) whether the production of 

Double Salt in Ammonia Plant in 
Sindri Fertiliser Factlory in 1963-64 
was only 4 per cent of the rated 
capacity; 

(b) if so, the reasons for the short-
fall; and 

(c) the stepll taken to meet the 
demand? 

The Minister of State in the MIDis-
try of Petroleum IUUl Chemicals (Shrl 
AJareaIl): (a) No. The actual pro-
duction of Double Salt in 1963-64 was 
47,211 tonnes which works out to 
about 45.4 per cent of the rated capa-
city. 

(b) The reasons fur shortfall in 
production of the rated capacity are: 

(i) lower productIon of ammonia 
in the new ammonia plant 
due to insufficient capacity of 
lean la8 plaDt; 

(ii) sale of 5,000 tonnes of ammo-
nia as such, which accounted 
for a loss of production of 
about 13,000 tonnes of Double 
Salt; and 

(tii) unsettled labour conditions 
during 1963-64. 

(c) The manufacture of Double 
Salt is not envisaged in the pro-
gramme of indigenous production of 

. fertilizers during the Plan period. 
This fertilizer is also not imported. 
Government allots on restricted basis 
whatever supplies become available 
from the production at Sindri. 

Whitley CoUDeIl 

1499. Sbrl S. M. Banerjee: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) whether Mr. Leslie Williams, an 
expert on Whitley Council from U.K., 
visited India to advise Government 
on the proper fanctioning and work-
ing of joint consultation machinery; 

(b) if 110, what suggestions were 
Jiven by him; and 
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(c) to what extent they are accep-
table to Government? 

The Depoty Mlnlster In the MIDIs-
try of Home Affairs (Shrl L. N. 
Mishra): (a) During his visit, Mr. 
Williams delivered a series of lec-
tures at the Indian Institute of Public 
Administration and also contacted 
people both non-officials and officials 
interested in the introduction of a 
joint consultation machinery for 
Government employees in this coun-
try. 

(b) and (c). As this was not an 
advisory visit, these questions do not 
arise. 

Ankleshwar-Koyali Pipeline 

1500. Shri Narendra Slnl'h Mahlda: 
Will the Minister of Petroleum an4 
Chemicals be pleased to stat.e: 

(a) whether it is a fact that the 
laying of oil pipeline from Anklesh-
war to Koyali Refinery has been held 
up over the Narmada Bridge at 
Broach; and 

(b) if so, the reasons therefor and 
when the laying of pipeline will be 
completed? 

The MiDJster of Petroleum and 
Chemicals (Shri Humayun Kabir) : 
(a) The Narmada railway bridge 
crossing is one of the items of work 
still to be completed on the Anklesh-
war crude o~ pipe-line. 

(b) The design for the railway 
bridge crossing had to be prepared in 
consultation with the Western Rail-
way, and a number of meetings were 
held with them to arrive at a satis-
factory solution. The drawings have 
been recently received from the 
designers and necessary action is being 
taken for the procurement of materials. 
It is nOW expected that the pipeline 
will be ready by the en4 ot luae. 
1965. 

Attack on the Jeep carryiq 
Jawahar Jyoti 

1501 f Shri D. C. Sharma: 
L Shri Vlshwa Nath Pandey: 

Will the Minister of Home Mairs 
be pleased to state: 

(a) whether the jeep carrying 
Jawahar Jyoti was attacked by some 
persons at Changanacherry 12 mile. 
from Kottayam on the '25th' February, 
1965; and 

(b) if so, the details of the inci-
dent and the action taken in the 
matter? 

The Minister of State In the Minis-
try 01 Home Mairs (Shrl Bathi): 
(a) Yes, Sir. 

(b) At about 6 P.M. on 25th Feb-
ruary, 1965, about 500 persons, who 
were mostly students, gathered in 
front of the election office of the 
Kerala Congress at Ohanganacherry 
and stopped the jeep in which Jawa-
har Jyoti was being taken to Kotta-
yam by Shri P. C. Cheriyan, ex-M.L.A., 
Shri p. T. Thomas (Congress candi-
date from the Changanacherry Cons-
tituency) and others. The assembled 
crowd wanted to give a reception 
to the Jyoti at that place. This sug-
gestion was turned down by the per-
sons in charge of the Jyoti as this 
was not in the schedule. The mob 
then surrounded the jeep, abused 
Shri P. T. Thomas and removed four 
Congress flags from the jeep. The 
police on duty intervened, got back 
the flags and cleared the obstruction. 
In the meantime. some one from the 
crowd threw a chappal at Shri P. T. 
Thomas. The police dispersed the 
crowd, and registered a case under 
the relevant sections of the I.P.C. 
against 11 persons. 
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